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7 TaeetT, AT, STFqEY 23, 2023/FTdT 1, 1945
NEW DELHI, MONDAY, OCTOBER 23, 2023/KARTIKA 1, 1945

qIfdTsa vd ST HATAY

(arforsa faumT)

(fRsr =R FEIRETe)

It

% faeell, 23 3reRIER, 2023

9. 39 /2023

fawd: gAY (vavw), 2022, sggAI-| (@mama i) @ A 5 & JAFERN (Tawd) Fis 0511 99
99 & dgd W< =q A ffawra wal & demee|

P13, 4633(31).—FI—FAT U JAUTHAMET fa<er IR i 2023 @& 17 1.02 3R 201 & A7 Ufed
faeer =R (e vd i Ee) sfaf e, 1992 @1 ORT 3 3R gRT 5 §RT Yad Afdadl & YN & gY, d7&

WHR YAGERT ISl (Tags), 2022, Fga—| @mama fd) & s=arg 05 & d8d Ag @l Alcnd el |

RIS IGRINAGNI R RIS
ISl (Tag) g faqzor | 3mama AT fifoera wrd wenfera foea ord
PBIs fifa
051199 99 I —--- 3T | g | "G BT AT | A9 YOI ¢d AEG S (<)
TR (A=) | &1 smaa weRer  (faferams)
affs, 2021 iR | rfdfew, 2021 R WRRERA
SN () | (Rfrem) s, 2021 & SR

ffRm, 2021 & AR
ffve 21

faftg 21
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JATRLAAT ST YAIE: AR (TATH) 0511 99 99 & Ted AMd YOI IR AFE WA (FHIC) BT AT TARCT

(faferr) arfdfem, 2021 &R SRR (RAfsraem) s, 2021 & orgaR g’ 2
S 910 U9 ST HAT & AT ¥ O AT S 2
[®w1H. 01,89 /180 /fafde—s2 / Yua—05 / Gr_fi—2[] / $—1251]

Td Ued IR Afa

MINISTRY OF COMMERCE AND INDUSTRY
(Department of Commerce)
(DIRECTORATE GENERAL OF FOREIGN TRADE)
NOTIFICATION
New Delhi, the 23rd October, 2023
No. 39/2023

Amendment of Import Policy conditions for item under ITC(HS) Code 0511 99 99 of Chapter 05
of ITC(HS), 2022, Schedule —I (Import Policy).

S.0. 4633(E).—In exercise of powers conferred by Section 3 and Section 5 of Foreign Trade (Development
& Regulation) Act, 1992, read with paragraph 1.02 and 2.01 of the Foreign Trade Policy 2023, as amended from time
to time, the Central Government hereby amends the policy conditions of item under Chapter 05 of ITC (HS),
2022, Schedule —I (Import Policy) as follows —

Subject :

ITC(HS) | Item Description | Import Existing Policy Condition Revised Policy Condition
code Policy
05119999 | Other:---- Other Free Import of Human Embryo is | Import of Human Embryo and

Prohibited in accordance to the
ART (Regulation) Act, 2021 and
The Surrogacy (Regulation) Act,
2021.

Human Gametes is Prohibited
in accordance with the ART
(Regulation) Act, 2021 and The
Surrogacy (Regulation) Act,
2021.

Effect of the Notification: Import of Human Embryo and Human Gametes under ITC(HS) 0511 99 99 is 'Prohibited’
in accordance with the ART(Regulation) Act, 2021 and The Surrogacy(Regulation) Act, 2021.

This issues with the approval of the Minister of Commerce & Industry.
[F. No. 01/89/180/Misc-82/AM-05/PC-2[A]/E-1251]
SANTOSH KUMAR SARANGI, Director General of Foreign Trade

& Ex- officio Addl. Secy.

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi- 110064

and Published by the Controller of Publications, Delhi-110054. svema" ===




		2023-10-23T22:29:42+0530
	SARVESH KUMAR SRIVASTAVA




